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HOUSES FOR ECONOMICALLY
WEAKER SECTION IN GUJARAT

*2. SHRI PRABHUDAS PATEL :
SHRI GIRIDHAR GOMANGO :

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether leading architects have offer-
ed to contribute their services for providing
houses for the economically weaker section
in Gujarat at the cost of Rs. 1500 to 3500
per tenement; and

(b) if so, whether the Planning Commis-
sion and Housing and Urban Develop-
ment Corporation have agreed to belp
and extend the experiment to other States?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMI-
LY PLANNING (SHRI UMA [SHAN-
KAR DIKSHIT) : (a) Yes sir.

Leading Architects from the country werc
invited to attend the work-shop on low cost
housing sponsored by Gujarat Housing
Board at Baroda in June, 1972. They dis-
cussed the question of evolving suitable
designs for low cost housing. Thereafter
a panel of 7 architects has been appointed
to go into the matter further. Each archi-
tect has been assigned a city. The archi-
tects have been shown the land in each city.
It is proposed to cover 7 cities having a
population exceeding 1 lakh, the cities being
Ahemdabad, Baroda, Nadiad, Rajkot, Su-
rat, Jamnagar and Bhavnagar. The pancl
is yet to submit the designs and the report.

(b) Asthe report of the panel is yet to be
reccived by the Government of Gujarat,
the question does not arise.

SHRI PRABHUDAS PATEL : May }
know from the hon. Minister as to what arc
the other States of the country which have
followed the cxample of Gujarat State in
this matter?

SHRI UMA SHANKAR DIKSHIT :
After we get the report and dcsigns, the
Ministry will examinc these things, If
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the cost is lower, if the designs are better,
certainly, weshallad »pt themin other States
in cooperation with the States concerned,
because, this work will have to be done in
the States.

SHRI PRABHUDAS PATEL : Rs. 200
crores of fund has been provided to build
houses for the weaker sections of our so-
ciety. Now, as the State Governments have
no funds at their disposal, will the Central
Government think of providing funds from
their revolving Fund of Rs. 200 crores?

SHRI UMA SHANKAR IDIKSHIT :
This revolving fund is about Rs. 50 crores
orsoand it will go onrevolving and increas-
ing and it will take a long time to become
Rs. 200 crores. Under the Fourth Plan,
already this Fund has been increased
by about Rs. 30 crores. I think in the next
Plan, the budgetary provision would be lar-
ger. But, after all, the responsibility for
housing must continue to rest with the
States. The main responsibility is theirs.

SHRI GIRIDHAR GOMANGO : Will
the hon., Minister enlighten whether such
facilities are being extended to Orissa? If so
the provisions in respect of Central Aid may
also oc stated by the hon. Minister.

SHR[ UMA SHANKAR DIKSHIT:
“All the States are being treated on an equal
_footmg Of course, Orissa State will also
be considered. .

SHRI P. VENKATASUBBAIAH : While
evolving the scheme to provide cheaper
houses for the weaker sections of our so-
cicty, may I know, Sir, whether Govern-
ment will also keep in view the availability
of local materials which are already avail-
able, and whether they will make use of
them to suit the local conditions, in the light
of the experience we had regarding the pre-
fabricated housing scheme.

SHRI UMA SHANKAR DIKSHIT :
Locally available building materials should
be used in preference to cement and stecl
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and such other materials which do not reach
in time due to transport and other difficul-
ties. The attention of the State Govern-
ments has been drawn to this aspect. So
far as the Central Gover .ment is concerned ,
we are also considering that. But I may
state for the information of the hoa. Mem-
ber that even in respect of the, manufacture
of bricks, sometimes, difficulties are being
experienced.
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SYSTEM OF PURCHASE OF PULSES
ETC. BY FOOD CORPORATION OF

INDIA®

*3. DR. SARADISH ROY : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether the Food Corporation of
India followed the practice of not bidding





